83 Written Answers KARTIKA 30, 1808 (SAKA)

Labour Legislation for non-Oligo-
polistic Sector of Economy

1461. SHRI B. V. NAIK: Will the
Minister of LABOUR be pleased to
state:

(a) the steps taken to bring in the
non-oligopolistic = competitive sector
of economy within the ambit of
labour legislation; and

(b) the estimated labour popula-
tion employed in the above sector?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI BAL-
GOVIND VERMA): (a) Labour legis-
lation applies uniformally to all sectors
of the economy, whether public or
private or oligopolistic or non-oligo-
polistic.

(b) The estimateq total employment
in the ‘organised sector’ of the econo-
my (i.e. all establishments in the public
sector and non-agncultural establish-
ments in the private sector, employing
10 or more workers) at the end of
December, 1973 was 19.12 millions.

Increase in Freight Charges

1462. SHRI SURENDRA MOHANTY:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether the President of India-
UK-Pakistan-Bangladesh-Sri L an k a
Conlerence has stated that there is
likely to be considerable increase in the
freight charges in the coming years;
and

(b) it s0, the reaction of Govern-
‘ment thereto?

THE WMINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI H. M. TRIVEDI):
(a) The Indie-Pakistan-Bangladesh-
U.K./Continental Conference have re-
cently anndunced a freight increase
of 12§ per cent on west-bound cargo
with efféct from 1-1-1975, after hold-
ing dQiscussions with the Shippers’
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Councils. The Conference have also
announced that they will maintain a
continuihg link with the Shippers'
Councils relative to any changes which
may affect rate levels either upwards
or downwards or with the service
pattern provided. -

(b) Under the Discussion Formula,
the Conference discusses any propos-
ed freight increases with the concern-
ed Shippers’ Councils before actually
giving effect to the increase. This pro-
cedure has been followed in the pre~
sent case,
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